V) Yaar21°2&'32:923
* _%(,r,_‘l LRQPE$HB'HAZP\‘, son/daughter/wife of KALLASH, BIHAR) AkALR -

ged[i[quPtPsS years, belonging to (VERNMENT oF RIHAR
service and presently working as(/*.is.lSIﬁ.ﬂT...SLJ.G...MP.RSH.H.L.,‘;.!?}.H.B.i% Hgﬂi&‘s ATN

give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

“4 Y k ! 1
(Assets in joint name Indlcating the extent of joint ownership will also have to be
given) Coehw,, O
Kye , TE[AS VAR — e
% sr, Bescription Seif IM&&E‘% | Dependant-1 | Dependant-2 | Depandant-3
\(L(5 Mo, | i v ). Name(s) Name Kame | Ftc Naie
{i) | Cash 1,800 /a I.QOPQO/: | _

(i) | Deposits in

- | Banks, Financial
Institutions And
‘Non-Banking
Financial
Companies

(iry |- Bonds,
Debentures and
- Shares In

- companies

(v} | Other financial
Institutions, ‘
NSS, Postal L~ - S5 i g
Savings, LIC
Policias, etc

(v} | Motor Vehicies
- | (details of
make, etc.)

(01 [ Jeweliery (ghve [0 53T~ 1720 o
5 Ldanigor | |~ || i Ll
weight and S'D,m/'- 6’0-3-50’0/-, :‘ :

valug)

(vil) | Other assets, | H DUSE} |
such as values | (TEM Samiibe . i
of claims / 9,00UDY,
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
comparniles should be given, |

* Dependant here means a person substantially dependent on the income of the
employee, ! -

|
|




B,

also have to be Indicated]

[Note: Properties in jolnt

ownership indlcating the extent of joint cwnership will

gr.
| No.

_ﬂmlptlon

~Spouse ﬂe-pnndant‘-:{

Nama

()

Agricuitural Land g
- Location(s) 1‘
. Survey number(s) e
- Extent (Total '
measyrement) :
-Current market value | |

Dependant-2 Dependant-3 |

(i)

Non-Agricultural Land !
- Locatlon(s)
- Survey number(s} ke
- Extent (Total |
measurement)
- - market value

(NFy

~ Extent {Total
‘raasurement)

value:

Buildings (Commercial |
and residentiat). :
Location(s)

- Survey /door .
number(s)

- Current market

K HATA

). 653,
PLOT-Ne
%36

3 BHUR

620000}

(i)

“Houses / Apartments, | |

- Survey (door

atc, |
= Location(s) ;

omber(s). - -

- Extent (Total
measurement}

~ Current market
value

(v)

Others (such as

perest n property)

(2)

1 glve herein below

institutions and government dues:-

_th-e_f';'d_e&ailis: aof my liabilities [ overdues. mpumic financial

[Note : Please give separate detalls for each item)
Sr. | Description Narme & addrass of Bank [
-8 S - Finsncial Insotutions(s) /
: ; ; 1 - Departmeny (£ ; o
T m[ SEIBTHARYIVHAN FIANAL - £3° i
S (i1} Loans from financlal HE ‘ : '
institutions | L1t HEL \0:mf~
(iii) Government Dues: 1
(&) dues to departments e =
dealing with government é
_accammadation
(b} dues to departments
dealing with supply of A =
water. ;
(c) dues to departments
desaling with supply of
electricity ( - o
|
L




{d) dues to departments
_dealing with telephones

(e} dues to departments
dealing with government -
transport (including s
_alreraft and helicopters) ‘

[(F} Other dues, If any SR

(B} (] Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Ratyrn
mecf Giue also Permanent |
falss Number (PAN)]

BBNPBSBZl N

Tax return filed.]

(i) Wealth Tax [Also
mdimte the assessiment i
year Upto which Weaith g

business]

(1l Sales Tax [Only In : 2
| case of ‘proprietary

(iv) Property Tax

Cc.

sprcﬁFkPRAﬁw Mo, :-

Gender. 1=

Dateofmirth i e

C;ass’}ﬁ'rpun -
Cadre ta

Home District

I hereby deciare that the

Itmwiaﬂgn and #baﬂuf.

Place:, to A TN H
Date:, .-3.0,[9.'.1 2—02-3

Notea;

must be in A4 size white
in prescribad format.

wa/c)
C

ERVICE

(FUll Name e.g. B.A.5.-Bikar Administrative Service,

B.S.S.~ Blhar Secretarlat Service etc.)

[BHAGAL PuR

Nama of Emplovee

Deslgnatlun-LASS ;s‘l‘ANT SUB MA.RS HAL
nemm,:uﬁ.l.uﬂ&..,m.em.b!,,,s.ﬁﬁﬁf\ PATM

above details _n'rﬁ true to the b_saﬁt"oir my

Eignat_ure | 'g l
Rup

Please sign each page of the aiaclaratlon Asset daclaration ferm
paper wn:h computer typed (single side)

Isgp.’._.

nRedFddnige ‘t L

ESH BIHAR

------------




